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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 192 OF 2004

COMMNR. OF CENTRAL EXCl SE, GHAZI ABAD Appel | ant (s)

VERSUS

M S. APEX TRADERS Respondent ( s)

(Wth appln(s) for stay and office report ))

Date: 20/07/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE B.P. SI NG&H

HON BLE MR JUSTICE S. H KAPADI A

For Appellant(s)

M. P. Parnmeswaran, Adv.

For Respondent (s)

M S Arput ham Aruna & Co., Adv.

UPON hearing counsel the Court made the follow ng

ORDER
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